
Filing  No.-8322/20 

Nature of case- B.A 

Sachin Ekka   Vs.    The State of Jharkhand. 

Advocate’s Name- Rajan Sahay 

DEFECTS :- 

9(i) Name of deponent at Affidavit differs from Aadhaar pg. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


